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SHRI FAKHRUDDIN ALI AHMED: I

have no such reaction from any other body.

SHRI PALACHANDRA MENON: In
States where khadi may not be successful
because of the difficulties of getting cotton,
etc., will the Government at least agree to
spend that money for other cottage industries
where lakh; of workers can be usefully

employed as in the case of Kerala?
"o

SHRI FAKHRUDDIN ALI AHMED:
Sir, it is very difficult to say where
#his programme is not accepted. But
this work is both khadi' as well as

village industries and it is < -these
Boards wheh have to decide, on what
programme.. they should lay ¢ 1 emph-
adis.*. m>-¢ - 't yeeme

MR. CHAIRMAN; Next question.- .
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tThe question was actually asked
Bhandari.

[ RAJYA SABHA ]

to Questions 5385
[TAX CHARGED FROM PILGRIMS
4635. SHRI SUNDAR SINGH

BHANDARI:! SHRI MAN SINGH
VARMAt SHRI J. P. YADAV:
SHRI PITAMBER DAS: DR. BHAI
MAHAVIR:

" Will the Minister of RAILWAYS be-
pleased to state:

(a) since when tax 1is being charg
ed from the pilgrims going to places

. of pilgrimage and for what reason* and in

what manner this tax was introduced;

(b) what is the criterion on which*
this tax is charged and what is th«-
amount of tax thus charged; and

* ic) what are the names of the places of
pilgrimage be'onging to all religions, where
this tax is charged?]
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places of pilgrimage, varies from place
to place. The main reason for levying the
tax is that local authorities incur
expenditure on providing amenities for
the persons visiting these places. The tax
was initially introduced under local laws
as it was a Provincial subject prior to the
commencement of the Government of
India Act, 1935, such levies of the tax
are, however, protected by Article 277 of
the Constitution though it has now
become a Central subject.

(b) Under the Terminal Tax on
Railway Passengers Act, 1956, the tax is
levied on passengers carried by the
railway from or to certain places of
pilgrimage or where fairs, melas or
exhibitions are held. This being » tax net
proceeds of which have to be credited to
the States, the Government of India are
guided by the recommendation of the
State Governments in the matter of
places, festivals etc. in respect of which
the tax may be levied. One of the
principles observed in notifying the levy
of this

t[ ] English translation.
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tax is that the State Government should levy a
parallel tax on  road-borne traffic
simultaneous with the levy of tax on railway
passengers.  This is as per the
recommendation of the Taxation Enquiry
Commission 1953-54. The amount of tax on
Railway passengers also varies from place to
place. The maximum rales at which the tax
can be levied in respect of a single ticket are:
Rs. 1.50 for air-conditioned or First, Re. 1.00
for Second class and paise 50 for third class.

(c) The names of the places in respect of
which the tax is levied are given below: —

Central Railway:

. Bhilsa

. Bhuteshwar
Dabra

. Gwalior

. Birlanagar
Morena
Mathura Jn.
Bhind
Bijaipur Road

Vo N AL

—_
o

. Ghosipura
. Gohad Road
Golaka Mandir

. Jiwajigan;.

— =
AW oo =

. Jora-Alapur

15. Sabalgarh

1(5. Sheopur Kalan
17. Shivpuri 18 Naini
Jn. 19. Karwi.

Eastern Railway:

Gaya.

Howrah

New Howrah Bridge
Ballygunge

MR

Ca'cutta

L BAJYA SABHA ]

C. Kalighat 7.
Majherat

North Eastern Railway:

1. Allahabad City
2. Daraganj

to Questions

3. Ayodhya Ghat (Lakkar Mandi)

4. Katra

. "Varanasi City.
. Varanasi

. Soron

O 0 9 N W

. Vrindaban

10. Mathura Jn.
11. Mathura Cant.
12. Masani.

Northern Railway:

. Anupgarh

. Bikaner

. Chautala Road
Churu
Gajsinghpur

I

. Hanumangarh
Lallgarh Jn.

9. Napasar

10 Nohar

11. Nokha

12. Raisingh Nagar
13. Rajaldesar

14. Ratangarh Jn.

15. Sadulpur

16. Sardarshahr.

17. Sri Dungar Garh
18. Sri Ganga Nagar

19. Sri Karanpur
20. Sri Kolayatjl.
21. Sujangarh

22. Suratgarh

23. Tal Chhapar
24. Tehsil Bhadra
25. Ayodhya

26. Ayodhya Ghat

. Gola Gokaran Nath.

Hanumangarh Jn.

Town 8

5394
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27. Allahabad Jn.
28. Allahabad City.
29. Bamrauli

30. Varanasi

31. Bindhachal

32. Faizabad

33. Gomaniwala
34. Kashi

35. Maika Mandir
36. Phaphamau

37. Prayag

38. Prayag Ghat
39. Rishikesh

40. Satnarain's Temple
41. Shyampura

42. Subedarganj
43. Reidganj

44. Mirzapur

45. Vindhyachal
46. Bhimgoda Tank.
47. Hardwar

48. Jwalapur.'

49. Near Tunnel.
50. Kurukshetra Jn.
51. Tarn Taran

52. Thanesar City.

South Central Railway:

1. Vijayawada.

2. Sathyanarayanapuram.

3. Narasaravupet.

4. Munumaka.

South Eastern Railway.

. Bhubaneshwar.

. Delang.

. Howrah bridge.

. New Howrah bridge.
Khurda Road.

. Malatipatpur.

. Padm-apukur.

Puri.

- - N N N

. Sakhigopal.

.[ 24 MARCH 1930 ]

10.
11.
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17.

. Madurai,

11.

15.

16.
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to Questions

Shalimar. "o,

Simhachalam.

Southern Railway.

. Chandragiri
. Tirupati East.
. Renigunta.

. Kalahasti.

Ponp'adi.
Tiruttani.

Madurai  Jn.,
Madurai East and Madurai
Bridge.

8. Dhanushkodi.

. Rameswaram.

Negapatam, Negapatam
Beach, Velippalaiyam,
Nagore, Kandoori Festival.

Chidambaram  Ani  Tirumanjanur
Festival, Arudra Darisanam Festival.

. Mayavaram Jn. Mayavaram Town for

Thula Festival.

. Tiruvannamalai Karthigai
Festival.
Tiruchchirappalli In.

Trichi-Palakarai,
Tiruchchirappal!i Fort, Golden
Rock, Trichi Town,
Ariyamangalam, Train Halt and
Srirangam for Vaikunta Ekadasi
Festival.

Negapatam, Negapatam Beach,
Velippalaiyam and Nagore,
Velanganni Festival.

Conjeeveram.

Trivellore New Moon Day.

Western Railway:

. Agar.
. Bercha.

Guna.

. Mungaoli.

. Shujadpur.

. Makoria-Am.
. Ajmer.

. Becharji.
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9. Mathura Jn.
10. Udaipur.
11. Ujjain.]

Oral Awwvrg

it graw feg woerdt © & it S
3y qwal gl 1 fy g dziiz § gz a1q
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to Questions 5398
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qANT WG F1 W A7 Wifwe & | F@r MR. CHAIRMAN: You have put
. = one question.  You cannot put two-

% gfat & weq 2 F1 A 3 W | Guestions, ii
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ot SwrgEdt w7 @@ AvArq,
B TR ggn gy F g A 7
ST 95T TG AT, TAFT IATEA &
far 9°d & 1< wgar =nfgw 1| w27 o
aw frr w1 ow & wAwr
FE AT 40 Faar o w2 &0 30
0T T4 AV S Iafew T Zrar a7

q[ AT AT I oW qF Av
TJAT T |

MR. CHAIRMAN: If they have in-
formation, they will give. If it is insufficient,
kindly meet the Minister and discuss it with
him, or put a separate question. That is all
what we can do.
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*636. [The questioner (Shri B. D.

Khobaragade) was absent. For answer, vide
col.  5430-31 infra.]



